SLP(C) No. 15684 OF 2003

| TEM No. 33 Court No. 3 SECTI ON XVI |
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (G vil) No.15684/2003
(From the judgenent and order dated 30/05/2003 in RP 1804/03

of The NATI ONAL CONSUMERS DI SPUTES REDDRESSAL COWM SSI ON, NEW DELHI )

JAVED ALAM Petitioner (s)
VERSUS

I NDERJI T KAUR & ANR Respondent (s)
(Wth prayer for interimrelief)
Date : 27/09/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTI CE B. P. S| NGH

For Petitioner (s)

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER



